1 2 3 4 5 6

44.  Shajapur Water Supply 996.00 796.80 398.4
45. Harda Water Supply 1787.00 1429.60 714.8
46.  Sagar Sewerage 7661.55 6129.24  3064.62
47. Katni Water Supply 4080.95 3264.76 1632.38
ToTAL 33 47 76257.90  61006.33  35264.29

Allocation of land to contractors by CPWD

3866. SHRI BHARATSINH PRABHATSINH PARMAR: Will the Minister of URBAN
DEVELOPMENT be pleased to state:

(a) who has authorized allocation of land to contractors for construction of
temporary/permanent/houses/warehouses by the CPWD in R.K. Puram, Sector-wise and
CGHC, Vasant Vihar, New Delhi;

(b) if so, details thereof with name of contractors and plinth area, duration of such
construction/stay;

(¢) whether such allocation of Government land is permitted under rules, if so, the details
thereof;

(d) how much unauthorized or temporary constructions for accommodating labourers
and storage of construction materials has been made by contractors on Government land;

and

(e) whether CPWD has provided electricity and water in these areas and charges for
providing such facilities ?

THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT
(SHRI SAUGATA RAY): (a) to (d) No contractor is allowed to construct temporary/permanent
structures for housing the labourers. However, as per terms and conditions of the agreements,
contractor is allowed to construct temporary stores measuring not more than 360 Sgm. for
storing material at site. For security of store, two persons (without family) are also allowed to
stay. 50% quantity of the material is required to be procured by the contractor before start of
the work for checking and testing of the quality of the material as per provisions of the contract.
Details of temporary stores constructed by contractors in R.K. Puram and Vasant Vihar, Govt,
colonies are given in the Statement (See below).

(e) Electricity and water is arranged by the agency on its own through local body.
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Statement

Colony-wise details of temporary stores constructed by contractors

Sl. Name of contractors and Plinth area and Duration
No. details
1 2 3

SECTOR - 1, R.K. PURAM

1. Sh. M.P. Singh

2. Sh. Anil Kumar

SECTOR - 2, R.K. PURAM

1. Sh. Nathu Ram

SECTOR - 3, R.K. PURAM

1. Sh. Arun Kumar

2. Sh. N.D.Sharma

SECTOR - 4, R.K. PURAM

1 Sh. Vijay Singh

2 Sh. Ram Prasad Singh

SECTOR-5, R.K. PURAM

1 M/s Chittoria Construction Co.
2, M/s R.K. Bansal & Co.

3. M/s D.P. Malik

4, Mr. Puran Chand

5. Mr. Lekh Raj Mahawar

SECTOR-7, R.K. PURAM

1. M/s Khurana Construction Co.

Area-100 Sgm.
Duration 19/07/11to 18/02/12

Area-150 Sgm.
Duration 28/12/09 to 30/09/11

Area-100 Sgm.
Duration 07/07/11 to 06/03/12

Area-250 Sgm.
24/06/1110 23/12/1

300 Sgm.
Duration 04/04/10 to 30/10/1

Area-50 Sgm.
Duration 28/06/11 to 27/03/12

Area-200 Sgm.
Duration 19/07/11to 18/02/12

Area-39.84 Sgm. dt. 25.06.2011
Area-18.40 Sgm. dt. 07.06.2011
Area-31.20 Sgm. dt. 20.06.2011
Area-50.26 Sgm. dt. 02.08.201

Area-11.90 Sgm. dt. 10.03.2011

Area-48.60 Sgm. dt. 17.06.2011
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1 2

3

2. M/s R.K. Bansal & Co.
3. M/s D.P. Malik

4. Mr. Lekhraj Mahawar

5. Mr. Haris Chander

6. Mr. Bansal Builder

7. M/s Chittoria Construction.

SECTOR-8, R.K. PURAM

1. M/s Chittoria Construction Co.
2. Mr. Arun Kumar

3. M/s Khurana Construction.

4, Mr. Mohammed Israel

SECTOR-9, R.K. PURAM
1. Mr. Sohan Lai Chittoria
2. Mr. Zaheer Ahmed

SECTOR-12, R.K. PURAM

1. M/s Arun & Co. (Three works
under progress)

2. M/s Kripa Ram Decorators

3. M/s Jamshed Ali & Co.

4, M/s D.R. Sharma & Sons

(Two works under progress)

5. M/s K.P.Singh & Co.

6. Sh. Ram Sahai

VASANT VIHAR COMPLEX

1. M/S Garg Enterprises

Area-21.00 Sgm. dt. 07.06.2011
Area-18.00 Sgm. dt. 07.07.20M
Area-35.00 Sgm. dt. 07.06.201
Area-20.00 Sgm. dt. 23.08.201
Area-26.25 Sgm. dt. 04.10.2011

Area-18.00 Sgm. dt. 15.07.201

Area-106.88 Sgm. dt. April, 2010
Area-126.63 Sgm. dt. April, 2010
Area-58.00 Sgm. dt. 25.07.201M

Area-36.00 Sgm. dt. 27.07.20M

Area-78.00 Sgm. dt. May, 2011

Area-15.00 Sgm. dt. June, 2011

Area-6 x 4 m 10x3 m 15x4m
June, 08 to June, 12

Area-12 x 15 m
August, 08 to Feb, 12

Area-8x3mbxém
Oct, 10 to March, 12

Area-8 x 3 m 10 x4 m
Dec, 10 to Oct, 11

Area-15x 15 m
June, 08 to March, 12

Area-15x7m20x 10 m
August, 08 to March, 12

Area-250 Sgm.
Duration 06/07/11to 05/01/12
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2. Sh. Anil Gambhir Area-240 Sgm.
Duration 03/07/11 10 02/01/12

3. M/s Satish Chand Rajesh Kumar Area-230 Sgm.
Duration 26/06/11to 25/03/12

4, M/s Sharif Ahmed Area-110 Sgm.
Duration 26/07/11 to 25/04/12

5. M/s Rajat Const. Area-110 Sgm.
Duration 21/04/10 to 20/10/11

6. M/s United Builders Area-100 Sgm.
Duration 19/01/11 10 30/09/11

Note: The works are in progress and structures shall be removed on completion of
works.

Problems faced by Delhi Metro passengers due to technical snags

$3867. SHRI BALAVANT AL/AS BAL APTE: Will the Minister of URBAN DEVELOPMENT be
pleased to state:

(a) whether passengers are facing a lot of problems due to incidents of
technical snags taking place, often at various routes of Delhi Metro during the last two years;

(b) if so, the details thereof and the reasons therefor; and

(c) the remedial measures to be taken by Delhi Metro to make the system foolproof for

smooth running of metro services?

THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT (SHRI SAUGATA
RAY): (a) to (c) Delhi Metro Rail Corporation (DMRC) Ltd. has reported that it is making
constant endeavour to provide punctual, reliable, safe and comfortable commuting to all
commuters with DMRC maintaining punctuality of more than 99.5% during recent months.
However, the failures resulting in trip kilometer cancellations are a few (from August 2009 to July
2011, 0.08% trip kilometers cancelled over scheduled trip kilometers). Standard preventive
corrective maintenance processes have already been adopted to prevent failures.

Supply of contaminated water in Delhi

3868. DR. K.V.P. RAMACHANDRA RAQO: Will the Minister of URBAN DEVELOPMENT be
pleased to state:

tOriginal notice of the question was received in Hindi.
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